IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

10.04.2026

Case No.

1 |G.B.PARIDA |24102/2026|10.04.2026 |CRLMP/408/2026  [10 | c |
2 |s K ROUTRAY [24106/2026|10.04.2026 |CRLA/1028/2022  [10 | c |
3 |D.sAaMAL 24111/2026|10.04.2026 |CRLMC/98/2026 0 | c |
4 |A.K.SAHOO  [24120/2026|10.04.2026 |FAO/114/2026 0 | c |
5 |A.K.ROUL 24127/2026|10.04.2026 |CRLMC/2230/2025 |10 | c |
6 |p nNAvAK 24142/2026|10.04.2026 |[RSA/381/2024 0 | c |
7 |B R SENAPATI [24149/2026|10.04.2026 |WP(C)/19903/2022 |10 | c |
'8 |B K MOHANTY [24152/2026|10.04.2026 |MATA/54/2013 0 | SR
9 |G ROUT 24153/2026|10.04.2026 |WP(C)/6277/2014 |10 | SR
10 |P K PRADHAN |24154/2026(10.04.2026 |BLAPL/3167/2016 |10 242?60 U ‘
DMS
11 |D K JENA 24155/2026|10.04.2026  |SA/264/1989 |7 | .
12 B SWAIN 24156/2026|10.04.2026 |CRLREV/31/2026 |10 | .
' ' ' 3.00,3*3 ‘
13 |P R SWAIN 24157/2026(10.04.2026 BLAPL/729/2026 10 PAPER U
LESS
14 |A SAHOO |24158/2026(10.04.2026  |[BLAPL/12254/2025 [10 | v
15 |M R SAHOO  |24159/2026|10.04.2026 |CRLMP/127/2026  [10 | v
3.00,3*3
16 |A K MOHANTY (24160/2026|10.04.2026 CRLA/313/2026 10 PAPER U
LESS
4.00,3%4
17 |M K PANI 24161/2026|10.04.2026 |CRLA/298/2026 10 PAPER U
LESS
18 |S K BEHERA [24162/2026|10.04.2026 |WP(C)/10126/2026 |10 | c |
19 |P NAYAK 24163/2026(10.04.2026 |[WP(C)/8897/2026 |10 | v
20 |M MOHANTY  [24164/2026|10.04.2026 |WP(C)/10132/2026 |10 | c |
21 |M MOHANTY  |24165/2026|10.04.2026 |WP(C)/10110/2026 |10 | c |
22 |P BEHERA 24173/2026(10.04.2026 |[WP(C)/10556/2026 |10 | c |
23 |R ROUT 24175/2026(10.04.2026  |CONTC/837/2026 |10 | c |
24 |P PUNYATOYA [24176/2026|10.04.2026 |CONTC/885/2026 |10 | c |
25 |B SAHOO 24180/2026(10.04.2026 |CONTC/1694/2026 |10 | c |
26 |S. C. DASH [24181/2026|10.04.2026 |WP(C)/9687/2026 |10 | c |
27 |P K JENA 24183/2026(10.04.2026 |CONTC/1786/2026 |10 | c |




28 |B DAS 24185/2026(10.04.2026  |[WP(C)/10431/2026 |10 | c |
29 |M NAIK 24190/2026(10.04.2026 |[WP(C)/1678/2025 [10 | c |
30 |T SWAIN 24192/2026(10.04.2026 |[WP(C)/1678/2025 [10 | c |
31 |S BEHERA 24195/2026(10.04.2026  |[WP(C)/9324/2026 |10 | c |
32 |s. C. DASH |24210/2026|10.04.2026 |[WP(C)/10091/2026 |10 | c |
33 |M. R. PADHI |24229/2026|10.04.2026 |WP(C)/8123/2026 |10 | c |
34 M. R. PADHI [24230/2026|10.04.2026 |WP(C)/8145/2026 |10 | c |
35 |M. R. PADHI [24231/2026|10.04.2026 |WP(C)/8150/2026 |10 | c |
36 |P PRADHAN  [24245/2026|10.04.2026 |FAO/382/2018 0 | c |
37 |A B MALLICK [24248/2026|10.04.2026 |WA/1393/2022 0 | c |
38 |P.C.MOHANTY [24249/2026|10.04.2026 |CRLMC/4414/2011 |10 | c |
39 |D BISWAL 24257/2026|10.04.2026 |[WP(C)/11123/2024 |10 | c |
140 |J SRHOO 24259/2026/10.04.2026 |WP(C)/10495/2026 |10 | c |
41 |P K DAS 24264/2026/10.04.2026 |WP(C)/22946/2013 |10 | SR
42 |S P SAHOO  [24265/2026|10.04.2026 |WP(C)/22244/2010 |10 | SR
43 |D K BEHERA [24266/2026|10.04.2026 |CRLA/668/2017 0 | SR
44 |S K SUNDARA |24267/2026|10.04.2026 |CRLA/615/2023 0 | o
45 |B N SAHU 24271/2026(10.04.2026  |CRLLP/123/2010  [10 | o
46 [B S SWAIN  [24272/2026|10.04.2026 |CRLA/1277/2023 |10 | N
47 |s DHIR 24273/2026|10.04.2026  |MACA/1250/2015  [10 | o
48 |P K LENKA  [24275/2026|10.04.2026 |WP(C)/32030/2025 [10 | N
49 |P K MISHRA |24276/2026|10.04.2026 |CRLMC/882/2026  [10 | o
50 |B RATH 24277/2026|10.04.2026  |RPFAM/394/2025 |10 | o
51 |T K BARIK  |24278/2026|10.04.2026 |CRLMC/3213/2025 [10 | o
52 |A SUNDARAY [24280/2026|10.04.2026 |TRP(C)/92/2026 |10 | CE
53 |R KHATUA 24281/2026|10.04.2026  |[RPFAM/95/2025 10 | o
54 |S MALLICK  [24282/2026|10.04.2026 |WP(C)/4163/2026 |10 | S
55 |J P KAR 24283/2026(10.04.2026 |[WP(C)/10691/2026 [10 | u
56 |M PRATAP 24284/2026(10.04.2026  |[WP(C)/9163/2026 |10 | v
57 |S DASH 24285/2026(10.04.2026 WP (C)/38/2026 0| v
58 |R. SAMAL 24287/2026(10.04.2026  |[WP(C)/9631/2026 |10 | c |
59 |J P KAR 24288/2026(10.04.2026  |[WP(C)/10697/2026 |10 | v
60 |T BAG 24290/2026(10.04.2026  |[WP(C)/29632/2025 |10 | v
61 |R. SAMAL 24291/2026(10.04.2026  |[WP(C)/9567/2026 |10 | c |
62 |P. K. JENA |24294/2026|10.04.2026 |WP(C)/10064/2026 |10 | c |
63 |P. BASTIA  |24295/2026|10.04.2026 |WP(C)/35014/2025 |10 | c |
64 |B R SENAPATI [24296/2026|10.04.2026 |WP(C)/28530/2024 |10 | o
BINDU SAGAR 3.00,3%3

65 |owarN 24300/2026|10.04.2026 |CRLA/81/2026 7 i?ggR. U

66 |P. NAYAK 24303/2026(10.04.2026  |[WP(C)/37836/2025 [10 | c |
67 |A. K. SWAIN [24304/2026|10.04.2026 |WP(C)/24919/2024 |10 | c |
68 |SARAT DASH [24306/2026|10.04.2026 |CRLMC/1144/2026 |7 | R
69 |M.K.SWAIN  |24307/2026|10.04.2026 |WA/1444/2025 0 | c |




70 |R. K. DEHURY [24308/2026|10.04.2026 |FAO/91/2026 |7 | v
71 o FANAN 194309/202610.04.2026 WP (C) /10518/2026 |7 U
JYOTI RANJAN 3.00,3%3
2 24310/2026|10.04.2026 |CRLMC/1008/2026 |7 E?ggR U
*
73 |JXOTT RANJAN|4311/2026(10.04.2026  |CRLMC/1001/2026 |7 oaeen o
NAYAK LESS
3.00,3*3
74 M. R. BARIK |24312/2026(10.04.2026 |CONTC/471/2026 |7 PAPER 3
LESS
4.00,3%4
75 |M. R. BARIK |24313/2026(10.04.2026 |WP(C)/5165/2026 |7 PAPER U
LESS
76 |J PRADHAN  [24331/2026|10.04.2026 |CRLMC/1491/2024 |10 | c |
77 |M. Das 24335/2026|10.04.2026 |WP(C)/10672/2026 |10 | c
78 |D. SAMAL 24336/2026|10.04.2026 |WP(C)/10542/2026 |10 | c |
79 |D. SAMAL 24337/2026|10.04.2026 |WP(C)/10540/2026 |10 | c |
80 |D. SAMAL 24339/2026/10.04.2026 |WP(C)/10539/2026 (10 | c |
81 |D. SAMAL 24340/2026|10.04.2026 |WP(C)/10532/2026 |10 | c |
82 |D. SAMAL 24341/2026(10.04.2026  |[WP(C)/10531/2026 |10 | c
83 |D. SAMAL 24342/2026/10.04.2026 |WP(C)/10530/2026 |10 | c
84 |D. SAMAL 24343/2026/10.04.2026 |WP(C)/10529/2026 |10 | c |
85 |K DAS 24344/2026|10.04.2026 |WP(C)/7639/2026 |10 | c
186 |G SAHOO 24345/2026/10.04.2026 |ABLAPL/1967/2026 |10 | c
87 |D. SAMAL 24346/2026/10.04.2026 |WP(C)/10528/2026 |10 | c
88 |D. SAMAL 24347/2026/10.04.2026 |WP(C)/10525/2026 |10 | c
89 |P K PANDA  [24348/2026|10.04.2026 |WP(C)/35980/2023 [10 | c
90 |J MAHAPATRA |24349/2026|10.04.2026 |ABLAPL/1965/2026 |10 | c |
91 |D. SAMAL 24350/2026/10.04.2026 |[WP(C)/10520/2026 |10 | c |
92 |D. SAMAL 24351/2026/10.04.2026 |WP(C)/10519/2026 |10 | c
93 |G SAHOO 24352/2026(10.04.2026  |ABLAPL/2525/2026 |10 | c
194 |J. SAHOO 24353/2026(10.04.2026  |[WP(C)/10509/2026 |10 | c |
195 |G SAHOO 24354/2026(10.04.2026  |ABLAPL/1963/2026 |10 | c |
96 |P BARIK 24355/2026/10.04.2026 |ABLAPL/6888/2024 |10 | c |
97 |L PRADHAN  [24356/2026|10.04.2026 |ABLAPL/14230/2024|10 | c |
198 |G ROUT 24357/2026(10.04.2026  |ABLAPL/4791/2025 [10 | c |
99 |SS TRIPATHY [24360/2026|10.04.2026 |ABLAPL/50/2026 |10 | c |
1100 [P K JENA 124362/2026(10.04.2026 |FAO/536/2019 0| c |
101 MM NAYAK 24363/2026|10.04.2026 |ABLAPL/71/2026 |10 | c |
102 [D. K. JENA |24364/2026|10.04.2026 |WP(C)/8723/2026 |10 | c |
103 [RK MALLICK [24365/2026|10.04.2026 |BLAPL/1562/2026 |10 | c |
104 |[S.BARDHAN  [24366/2026|10.04.2026 |CMAPL/218/2025 |10 | c |
1105 K. N. SAHOO [24367/2026|10.04.2026 |WP(C)/8930/2026 |10 | c |
106 M.R.SAHOO  [24368/2026|10.04.2026 |CRLMP/306/2026 |10 | c |




107 [M.R.SAHOO  |24369/2026|10.04.2026 |CRLMP/400/2026 |10 | c |
108 [M.R.SAHOO  |24370/2026|10.04.2026 |ABLAPL/1968/2026 |10 | c |
109 |A. K. BEHERA[24371/2026|10.04.2026 |BLAPL/878/2026 |10 | c |
110 [M.R.SAHOO  |24372/2026|10.04.2026 |ABLAPL/1969/2026 |10 | c |
‘111 oy SACRR 24373/2026‘10.04.2026 BLAPL/693/2026 ‘10 ‘ ‘c ‘
1112 |S.SAHOO 24374/2026(10.04.2026  |CRLMC/1147/2026 |10 | c |
113 M SHASAN 24375/2026(10.04.2026  |[BLAPL/733/2026 |10 | c |
114 |P.K.DASH 24376/2026(10.04.2026  |CRLMC/1111/2026 |10 | c |
1115 |G SAHOO 24377/2026|10.04.2026 [BLAPL/1282/2026 |10 | c |
116 |S PANIGRAHI [24378/2026|10.04.2026 |BLAPL/4690/2025 |10 | c |
1117 | SAHOO 24379/2026|10.04.2026  |[BLAPL/11377/2025 [10 | c |
118 |[P K BEHERA [24380/2026|10.04.2026 |BLAPL/938/2026 |10 | c |
119 MR SAHOO 24381/2026|10.04.2026 [BLAPL/1211/2026 |10 | c |
120 [RAHUL SETHI [24382/2026|10.04.2026 |BLAPL/1516/2026 |10 | c
‘121 e ‘24383/2026‘10.04.2026 BLAPL/717/2026 ’10 ‘ ‘c ‘
122 |MADAN DAS  [24384/2026|10.04.2026 |BLAPL/459/2026 |10 | c |
123 |A PATTANAIK [24385/2026|10.04.2026 |ABLAPL/1953/2026 |10 | c |
124 M R SAHOO  [24386/2026|10.04.2026 |BLAPL/1387/2026 |10 | c |
125 [P ks [24387/2026(10.04.2026  [BLAPL/757/2026 |10 c

126 2%2?; SAGRR 154388/2026(10.04.2026 |BLAPL/871/2026 |10 c

127 |AK BEHERA  |24389/2026|10.04.2026 |ABLAPL/1945/2026 |10 | c |
128 |[P K MOHANTY [24390/2026|10.04.2026 |ABLAPL/825/2026 |10 | c
129 Ei?;NﬁiﬁDA 24392/2026|10.04.2026 |ABLAPL/3133/2025 |10 c

130 |AK BEHERA  |24393/2026|10.04.2026 |ABLAPL/1661/2026 |10 | c |
131 |M R ROUTRAY ([24394/2026(|10.04.2026 |WA/208/2024 0 | c
132 [P K DAS 24395/2026|10.04.2026 |ABLAPL/15508/2020 (10 | v
133 [K.C.MISHRA [24396/2026|10.04.2026 |ABLAPL/2226/2026 |10 | c |
134 [K.C.MISHRA |24398/2026|10.04.2026 |ABLAPL/1933/2026 |10 | c |
135 |AK BEHERA  [24399/2026|10.04.2026 |ABLAPL/1118/2026 |10 | c |
1136 [N SAHOO 24400/202610.04.2026  |[WP(C)/7781/2022 |7 | v
137 |P.K.MOHANTY [24401/2026|10.04.2026 |ABLAPL/829/2026 |10 | c |
138 |AK BEHERA  [24402/2026|10.04.2026 |ABLAPL/1737/2026 |10 | c |
139 B N SARANGI [24403/2026|10.04.2026 |CRA/336/1990 0| v
1140 [BN MOHAPATRA [24404/2026|10.04.2026 |ABLAPL/1929/2026 |10 | c |
141 [P R MISHRA |24405/2026|10.04.2026 |WP(C)/11642/2006 |10 | v
1142 |G SAHOO 24406/2026(10.04.2026  |ABLAPL/1961/2026 |10 | c |
143 R K MAHABHOT [24407/2026 |10.04.2026 |WP(C)/40491/2021 |10 | o
144 |[S K KAR 24408/2026(10.04.2026  |CRLA/599/2016 0 | o
1145 B SAMAL 24409/2026|10.04.2026 |WP(C)/13827/2023 |10 | o
1146 [MANOJ KU 24410/2026(10.04.2026  |ABLAPL/13889/2024 (10 | c |




| |MoHANTY

| |
147 |A K JATI 24411/2026/10.04.2026 |WP(C)/4745/2022 |10 | R
148 RK MALLICK [24412/2026|10.04.2026 |ABLAPL/523/2026 |10 | c |
149 K C SWAIN  [24413/2026|10.04.2026 |WP(C)/16064/2019 [10 | R
1150 [B SINGH 24414/2026/10.04.2026 |ABLAPL/656/2026 |10 | c |
151 [K C SWAIN  |24415/2026|10.04.2026 |WP(C)/15334/2021 |10 | v
152 R K SAI 24416/2026(10.04.2026 |MACA/561/2004 0 | v
1153 |B SINGH 24417/2026(10.04.2026  |ABLAPL/463/2026 |10 | c |
154 M D BISWAL [24418/2026|10.04.2026 |CRLREV/844/2013 |10 | u |
1155 |P.K.DASH 24419/2026(10.04.2026 |CRLA/1164/2024 |10 | c |
1156 |B DAS 24420/2026(10.04.2026  |ABLAPL/1954/2026 |10 | c |
157 [B. S. SWAIN [24421/2026|10.04.2026 |ABLAPL/1951/2026 |10 | c |
158 |P BEHERA 24422/2026/10.04.2026 |WP(C)/10457/2026 |10 | SR
1159 [U. DAS 24423/2026|10.04.2026 |ABLAPL/3278/2026 |10 | c |
1160 [B DAS 24424/2026|10.04.2026 |ABLAPL/1958/2026 (10 | c
161 |H K MOHANTA [24425/2026|10.04.2026 |RSA/426/2024 0 | SR
162 |[P. PANDA 24426/2026|10.04.2026 |ABLAPL/1926/2026 (10 | c
163 |S K PARIDA [24427/2026|10.04.2026 |CONTC/1811/2026 |10 | S
164 B Das |24428/2026|10.04.2026 |ABLAPL/14804/2025(10 | c |
165 [H. K. DASH |24429/2026|10.04.2026 |ABLAPL/1937/2026 |10 | c |
166 |[S C SUNDARA |24430/2026|10.04.2026 |RPFAM/21/2025 o | o
167 [H. K. DASH |24431/2026|10.04.2026 |ABLAPL/1938/2026 |10 | c |
1168 [B DAS |24432/2026|10.04.2026 |ABLAPL/14425/2025(10 | c |
169 [B R SENAPATI [24433/2026|10.04.2026 |WP(C)/7055/2026 |10 | CE
‘170 géuiﬁAy ‘24434/2026‘10.04.2026 ABLAPL/13773/2025’10 ‘ ‘c ‘
171 BB MALLICK |24435/2026(10.04.2026 |ABLAPL/2727/2026 |10 | c |
1172 |2. SAHOO |24436/2026|10.04.2026 |ABLAPL/1941/2026 (10 | c |
1173 |D K NAIK 24437/2026|10.04.2026 |CONTC/6296/2025 [10 | CE
174 [p K NAIK 24438/2026(10.04.2026 |WP(C)/30754/2025 [10 | CE
‘175 gﬁNiéATI ‘24439/2026‘10.04.2026 ABLAPL/1956/2026 ’10 ‘ ‘c ‘
176 BB MALLICK [24440/2026|10.04.2026 |ABLAPL/2728/2026 |10 | c
177 |C. SAMAL 24441/2026(10.04.2026  |ABLAPL/1943/2026 |10 | c
1178 |S SAMAL 24442/2026(10.04.2026  |ABLAPL/1148/2026 |10 | c
179 |S. P. DAS  [24443/2026|10.04.2026 |ABLAPL/1973/2026 |10 | c
180 |RK MALLICK [24444/2026|10.04.2026 |ABLAPL/1964/2026 |10 | c |
181 |P K MALLICK |24445/2026|10.04.2026 |[WA/3410/2024 0| CE
182 |P K MALLICK [24446/2026|10.04.2026 |WA/3411/2024 0 | o
183 |B BEHERA |24447/2026|10.04.2026 |ABLAPL/1410/2026 |10 | c |
184 |P K MALLICK [24448/2026|10.04.2026 |WA/3274/2024 0 | o
185 |P K MALLICK [24449/2026|10.04.2026 |WA/3402/2024 0 | o
186 |MS H 24450/2026|10.04.2026 |ABLAPL/1971/2026 |10 | c |
187 [P K MALLICK |24451/202610.04.2026 |WA/3403/2024 0 | o




188 [P K MALLICK |24452/2026|10.04.2026 |WA/3408/2024 0 | o
189 |[HK MOHANTA [24453/2026|10.04.2026 |ABLAPL/1927/2026 |10 | c |
1190 |R SAMAL 24454/2026(10.04.2026  |[WP(C)/33634/2025 [10 | R
191 |M BEHERA 24455/2026(10.04.2026 |WP(C)/4252/2026 |10 | R
192 |M BEHERA 24456/2026|10.04.2026 |WP(C)/37181/2025 |10 | R
1193 M BEHERA 24457/2026(10.04.2026  |[WP(C)/8796/2026 |10 | v
1194 |J. SAHOO 24458/2026/10.04.2026 |WP(C)/8364/2026 |10 | c |
1195 |A.SAHOO 24459/2026(10.04.2026  |[BLAPL/12925/2025 [10 | c |
196 |P K BEHERA [24460/2026|10.04.2026 |ABLAPL/1899/2026 |10 | u |
1197 |H.S.PAIKARAY [24461/2026 |10.04.2026 |BLAPL/573/2026 |10 | c |
1198 |D NAYAK 24462/2026|10.04.2026 |WP(C)/5560/2026 |10 | v
199 |S.S.BISWAL [24463/2026|10.04.2026 |BLAPL/444/2026 |10 | c |
200 [D D NAIK 24464/2026|10.04.2026 |WP(C)/28818/2025 |10 | SR
201 |A K MOHANTY [24465/2026|10.04.2026 |WP(C)/10460/2026 |10 | SR
202 |A K MOHANTY [24466/2026|10.04.2026 |WP(C)/10465/2026 |10 | SR
203 |A K MOHANTY [24467/2026|10.04.2026 |WP(C)/10456/2026 |10 | SR
204 |A K MOHANTY |24468/2026|10.04.2026 |[WP(C)/10463/2026 |10 | o
205 |A K MOHANTY [24469/2026|10.04.2026 |WP(C)/10441/2026 |10 | S
| | | Total 12020

N I C (Software Team)




